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To,

Sub:

Ref:-

Sir,

M o H

Copy to:

Smti. Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Paban Chandra Kalita,
District & Sessions Judge,
Dhubri.

Dated Guwahati te ZLt*ary, zozs

With reference
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Casual leave,

Your letter No. DJ.XII_212025136}/E, dtd. t7.Ot.2O2S
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Yours faithfully,
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J The Project Manager, Gauhati High Court, Guwahatr

JT, RE R GItA c


